230 Ruling by [RATYA SABHA] the Chair

Notifications of the Ministry of Agriculture
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(1) S.0. 968 (E), dated the 29th March, 2014, notifying the Fertiliser (Control)
Order, 1985, made under Section 3 of the Essential Commodities Act, 1955 as

special order for the purposes of the said section.

[Placed in Library. See No. L.T. 24/16/14]

(2) S.0.1180 (E), dated the 30th April, 2014, amending Notification No. S.O. 382
(E). dated the 15th February, 2013, to substitute certain entries in the original
Notification.

[Placed in Library. See No. L.T. 25/16/14]

(3) S.0. 1181 (E), dated the 30th April, 2014, publishing the Fertiliser (Control)
Amendment Order, 2014.

[Placed in Library. See No. L.T. 26/16/14]

(4) S.0. 1182 (E), dated, the 30th April, 2014, notifying the specifications of the
customized fertilizers for a period of three years from the date of publication
of this notification.

[Placed in Library See No. L.T. 27/16/14]

...(Interruptions)...

RULING BY THE CHAIR - contd.

Notices of Alleged Breach of Privilege over Leakage of
certain portions of Railway Budget 2014-15

MR. DEPUTY CHAIRMAN: What is your problem? ...(Interruptions)... Let .me
listen to Shri Chaturvedi. ... (Interruptions)... Now others should keep quiet.
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MR. DEPUTY CHAIRMAN: Okay. I have told you that after the Chairman’s ruling,
that is over. ...(Interruptions)... That is over. After the Chairman’s ruling, that is over.

...(Interruptions)...

3ft TEd IR TRIRAT BT Bl R ARBR T HRIATE] BRI ST I8 872
.. (TET)...



